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IN THE HIGH COURT OF DELHI AT NEW DELHI

O.M.P. (COMM) 155/2024 & |.A. 7804/2024

M/SINTECH BRINECHEM LIMITED ... Petitioner
VEersus

M/S DE DIETRICH PROCESS
SYSTEMSINDIA PVT.LTD. ... Respondent

O.M.P.(1) (COMM.) 81/2024 & 1.A. 5927/224
DE DIETRICH PROCESS SYSTEMS
INDIA PVT.LTD L. Petitioner

Versus
INTECH BRINECHEM LTD. .. Respondent

Appearance: - Mr. Jagdeep Sharma, Mr. Shashwat Misra & Mr.

Kartikay Sharma, Advocates for M/s Intech
Brinechem Limited in Item Nos. 11 & 12.

Mr. Neil Hildreth, Mr. Rahul Jain & Mr. Kshitiz Arya,
Advocates for De Dietrich Process Systems India Pvt.
Ltd. inltem Nos. 11 & 12.

CORAM:
HON'BLE MR. JUSTICE PRATEEK JALAN

%

ORDER
06.09.2024

The Hon' ble Judge is on |eave today.
List on 22.11.2024.
BY ORDER

(COURT MASTER)

SEPTEMBER 6, 2024/ pv’



